

















CS No. 554/17
Jatinder Pal Singh Vs. Harjeet Kaur & Anr.

24.09.2020

Since the matter was adjourned en-bloc
due to pandemic covid-19 situation, therefore, the
ordersheet during the lock down period is not on
record.

Present: None for the parties.

Ld. Counsel for the plaintiff has sent a
request  on court email ID for seeking an
adjournment,

Record reflects that the matter is likely to
be settled between the parties.

In view of that, put up for settlement on
11.01.2021.

'{3/
(Manish Sharma)
ADJ-01/WEST/THC
Delhi/24.09.2020







CS No. 592/19
Dipti Vs. Raj Kumar & Ors.

24.09.2020

File already received by way of transfer
from the court of Sh. Anuj Aggarwal, Ld. ADJ-07,
West, THC, Delhi by the orders of Ld. District &
Sessions Judge, West, THC, Delhi. It be checked
and registered.

Since the matter was adjourned en-bloc
due to pandemic covid-19 situation, therefore, the
ordersheet during the lock down period is not on
record.

Present: None for the parties.

Put up for arguments on application U/o
VIII Rule 1 CPC seeking condonation of delay in
filing the written statement on 22.01.2021.

-
~

W
(Manish Sharma)

ADJ-01/WEST/THC
Delhi/24.09.2020
















































































































